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Ma. sP ~  You come to mt} \' 
We will see. Now Calling ttent~.on . . '1 

( lnterruption.s). 
, I 

SHRI INDRAJIT GUPTA (Basil'"' 
bat): Where is the Minister? 

(InteTTtLption8). 

MR. SPEAKER: There must be 
somebody. 

SHRI ATAL BIHARI P ~ 

(New Delbi): Where is the Minister 
for Civil Supplies? Is the Minister of 
Civil Supplies Or Minister of Short 
Supplies? 

MR. SPEAKER: Civil Supplies or 
Short supplies! Who is to reply? 

(InteTruptions). 

'I't. I~ ~ : ~ t  ~ ~~ rn' 

~  ~~ ~ ? 

Let Us see who is to reply. 

(Interruptions) 

~ ~ l'l~ (fQm<:) 
~~I t'~  ~ ~ ~ ~ ~or ~ 

~  ~ ~r ~ I ( l ~' ) I 

SHRI GEORGE FERNANDES (Muz-
affarpur): There is casualness about it. 

MR. SPEAKER: Who is going to 
reply to this? Are you, Mr. Shukla? 

(InterrUPttOns) 

SHRI HARIKESH BAHADUR (Go-
rakhpur): After initiating the dialogue 
on Presidential form of government, 
they are not taking this Parliament 
seriously. 

THE MINISTER OF CIVIL SUP-
PLIES (SHRI vrDYA CHAMN 
SHUKLA): I appologise. My room is 
located quite far away .... 

MR. sPEAKER: You should have 
started earlier. You should have been 

here in time. As they say, iillorance 
of law is not an eXcuse. So, your 
room being' located far away cannot 
be an eXcuse. 

SHRI INDRAJIT GUPTA: If his 
room is 'situated far away, he ·should 
learn ·to 'start from there ,in time. 

MiR. SPEAKER: That is what.  I 
have said. O.K., dittoed. 

SHRI INDRAJIT GUPTA: He is . 
youn, man after all. . 

MR. SPEAKER: Yes. Looks like 
very energetic too. 

SHRI INDRAJIT GUPTA: More-
over, he is incharge of the Asian 
Sports. 

14.15 hrs. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

RISE IN PRICE OF ESSENTIAL 

COMMODITIES 

SHIRl INDRAJIT GUPTA (Basir-
hat),· I call the attention of the Min-
ister' of Civil Supplies to the following 
matter of urgent public importance 
and I request that he may make a 
statement thereon: 

'Steep rise in prices of essential 
commodities', 

THE MINIS'DER OF CIVIL SUP-
PLIES (SHRI VIDYA CHARAN 
SHUKLA): Sir, Government shares the 
concern of the House about the rise in 
the prices of some essential commodi-
ties though during the past few months 
there has been some moderation in the 
rate of inflation, 

This Government inherited a difficult 
economic situation in January, 1980 
which \\"as characterised by high rates 
of inflation, shortage of some essential 
commodities, deClining industrial pro-
duction and widespread infrastructural 
constraints.  The country had also to 
face the after effects of the unprece-
dented drought of 1979. The prices of 
petro-products had to be raised on 



301 Rise in ,., ' . MAQ,HA. .a8, 1902 (SAKA) price of 31')!z 

, eaaentiGl commoditie, '(CA) 

more than one occasion. 'High rate 'pf' 
inflation in many other countries i~ 
also having effect on our domestic 
price situation. 

In January, 1981, the all-commodi-
ties wholeale price index was 15.0 per 
cent higher over the, year, while in 
January, 1980, the index was 22.7 'Per 
cent higher over .the year. There has 
been, generally speaking, moderation in 
the rate of inflation since August. 1980. 
During the period April-July, IP80, 
the average monthly increase in the 
wholesale price index Wag 2.a per cent. 
HOV\"ever, during 'the subsequent months 
of August, 1980 to January, 1981, the' 
average increase was to the extent of 
only 0.21 per cent per month. There 
has been an increase of 1.7 per cent 
in January, 1981 which has been main-
ly due to increase in the prices of petre-
products. This increase was preceded 
by a fall in the index to the exter.t of 
2.4 per cent and 0.6 per cent in Novem-
ber and December, 1980 respectively. 
The overall availability of most of the 
essential commodities is reported tu be 
fairly satisfactory except some localis-
ed shortages. 

Hon'ble Members will appredate 
that there is some improvement in the 
economy which is showing signs or re-
vival and growth. The major thrust of 
the Government policy is to increase 
production, particularly of commodIties 
in short supply . . The public distribu-
tion system is being strengthened and 
expanded. The number of fair price 
shops has gone up from 2.35 lakhs in 
January, 1980 to 2.75 lakhs in Decem-
ber, 1980. The concerned Ministries 
have taken a number of steps to aug-
ment and streamline the supply of 
cereals, sugar, kerosene and other es-
sential commodities. There has been 
su.stantial increase in the lifting of 
imported edible oils by the States for 
supply through the public distribution 
system which has gone up from 93,000 
tonnes in 1978-79 oil year to 3.55 lakh 
tonnes in the 1979-80 oil year. upto 
the third week of January 1981 the 
suger production amounted to 22.61 
lakh tonnes as against the production 
of 17.40 lakh tonnes during the corres-
ponding periOd in 1979-80. 

With a view to curbing the activities 
of boarders, speculators and other anti-
social elements the Union Govermlleut 
has been stresaing with the State Gov-
ernments to vigorously implement vari-
ous provisions of the Essential com-
modities Act and the orders issued 
under it as well as the Prevention of 
Blaclfinarketing and Maintenance of 
Supplies 'of Essential Comtnodities 
Act, 1980 . . 

Government IS keeping continlJous 
watch on the prices and availability of 
essential commodities in close consulta-
tion with the State Govermnents and 
will take appropriate remedial mea-' 
sures to deal with the situation. 

SHRI R. K. MHALGI (Thane): This 
is practically the same reply given 
during the last session. 

SHRI INDRAJIT GUPTA: Sir, I 
have with me copies of the record of 
what the Minister had said in Novem-
ber last when this matter was raised 
in this House. He had laid a statement 
in reply to a Starred Question and then 
he had replied to supplementaries. I 
find that what he has said now is in 
nO way di£fernt from what he had said 
then. Then also he had said, "We wili 
do certain things, we are thinking of 
doing certain things, taking certain 
measures." The same thing is repeat-
ed now again. 

I thought he would quote some price 
index figures because the Government 
is very found of trying to show that 
there is some slight stabilisation or 
even slight fall in the wholesale  price 
index. From week to week, they are 
announcing that in the newspapers. 
But I am concerned here with the price 
of essential commodities which an 
ordinary man has to pay in the retail 
shop, in the fair price shop, e~e he 
buys. The figures of 0.06 per cent, 
0.04 per cent, etc. which he has quoted 
here may be all right in theory. in 
abstract terms. But it does not have 
the slightest impact on the actual re-
tail prices which an ordinary mall has 
to pay every day. 

I can give you one simple proot 
of that which the Finance Minis-
ter, Mr. R. Venkataraman, knOWs. 
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I would llke to ask him, if the . pd ~s 

were really stabili$ing or coming down, 
how many times they baa to. in ~e.a~e 

the dearRess allowance oJ the Central. 
Government employees in the reqeqt 
period. Why' have they increased it.it 
the price index figure with which. th.e. 
dearness allowancerof the Gentral ~ .

emment employees is linked has ·stabi-
lised or ~o e down? It bas to go up 
bY' eight points in twelve months 'and 
then only they are eligible to get, an, 
extra instalment of dearness allowance. 
They have had tet pay two instalments 
of dearness allowance in .the r.e(:oot 
period. 

SHRI ATAL BIHAR! VAJPAYEE 
(New Delhi): Two more instalments· are 
due. 

SHRI INDR'AJIT GUPTA: And they 
have not yet been paid. This is enough 
to prove hov.' the actual consumt:!t cost 
01 living index is moving. 

Recently,  I read that Mr. Shukla has 
made an appeal to private citizens of 
this country to organise cooperatives 
fOr doing distribution of essential com-
modities. That means, the Government 
is actually admitting in a round about 
way the failure of its public distribu-
tion net WOI'k and the failure or inade-
quacy of these fair price shops. Other-
wise, there is no point in appealing to 
private citizens to supplement the dis-
tribution network by organising their 
own private cooperatives. The pros-
pect which was held out before us 
earlier, the promise which was made t o 
us earlier, waS that the public distri-
bution system would be made much 
more widespread, comprehensive, and 
that a network would be created 
througout the country. Instead of 
moving in that direction-he has not 
said anything about it here--'he is 
making an appeal to private citizens to 
organise their own cooperatives. WelL 
if private Citizens take an initiative to 
organiSe their own cooperatives, it is a 
good thing, it is a prise-worthy thing. 
But the way he bas said it means that 
they are no longer having confidence in 
their own public distribution system. 
This is not surprising. He has even 

said that if more fair 'price shops are 
opened, thep. more staft'. has to be .~e . 
cruited to man those 'ihops. and,. ap~a
rently, that will mean a big increase ~n' 

wages and salaries which' the Govern-
ment . cannot afford . . That i.$ . ~ at bas 
come out in the press.. He had ette~ 

ontradi~t it. . 

I . think, the hon. Members of this 
House many"of tliem will admit, it not 
all of 'them, that even rn the"1air price 
shops from where e~ ers of Parlia'~ 
ment draw their ration in the localities 
where MPs quarters are situated, every 
now and then some of the statutorilY' 
rationed commodities, particulary' 
cereals are not available. So many 
Members (If Parliament have o plain~ 

ed about it. They send their man to the 
shop with the card and he is told, 
"There is no supply this week. You 
come next week.... Sometimes it is 
sugar sometimese it is atta and, some-
times it is wheat. If this is the condi-
tion in the fair price shops which are 
supposed to cater to MPs and their 
families, one can well imagine what 
the situation is where the ordinary 
people down below are concerned, 
particularly, in the rural and semi-
urban areas. I personally would 
say that the whole system is 
actually stagnating, and if it stagnates, 
then it will break down gradually. The 
real reason for it is that they are re-
fusing to take over complete state res-
ponsibility for the distribution of these 
essential commodities. Mr. Shukla 
seems to t in~ that proliferation at 
more agencies of different kinds--co-
operatives, this and that-.is going to 
be the ans~er. But proliferation of 
the agenCies is not the reply, because 
you are dealing v.,ith a situation where 
the private trade and profiteers are 
controlling the actual stocks of the 
commodities which, you would say, you 
want to distribute. The stocks are 
with them, the stocks are not with you. 
And if your system is to work effecti-
vely, you have to ensur-e physical con-
rol (lver the stocks, and ·to enS<lre 
physical control ove.r the stocks, you 
will have to come to Crips with the hig 
traders, hoarders, stockists and vl'hole-
sale-traders who, of course, are your 
best friends and whom you do not want 
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to antagonise.  I think, he has said 
sQmewhere-I read in the press--that 
80,000 cases under the. Essential o~

mo.dities Act are pending in various 
<:ourts of law. That is all that will 
happen, nO a tio~ will be taken. On 
all theSe things like sugar,' cloth, coal, 
edible oil', drugs, kerosene, cooking gas, 
paper, soap or cement, I thought he 
would say something. This is what is 
meant by essen!ial commodities. I 
know that the Ministry of Civil Sup-
pli~s is not responsible for all t ~ Cliffe-
reT)t economic forces which are work-
ing, { am quite a a~e of that. But, 
nevertheless, he  ha got to answCT as 
to how his Ministry is trying to ensure 
physical stocks of essential commodi-
ties without ,,-hieh it is useless tf) talk 
about an effective public distribution 
system. I would like to ask him one 
or two questions. 

r find that the Indian Sugar Mill-
owners' Association is demanding 
from the Government that the quota 
of free sale sugar should be increas-
ed and the quota of levy sugal' 
should be reduced. Mr. D. D. Puri, 
who is the Chairman of that Asso-
ciation and who was once a Member 
of this House, has gone on record 
making this demand that either you 
decontrol sugar completely as the 
Janata Government had done at 
one time or you reduce the levy 
quota of sugar from 50 per cent to 40 
per cent or something and correspon-
dingly increase the free sale quota 
of sugar. I want a clear and catego· 
rical ·answer here from the Govern-
ment as to what they propose to do 
about this, whether they are gomg 
to make any concession on this lo 
the sugar rnillowners and the sugar 
trade . owner whether they have got 
the courage to say that on the con-
trary they propose to increaSe the levy 
quota of sugar and reduce the free 
sale quota. Already, in December last, 
this Government itself increased the 
issue price of levy sugar by 65 Paise 
per kilo, in one jump, which is 
causing immense ar~ ip to the 
poor. people. One should know that. 
But now I am apprehen,sive that, 

under the pressw:e . of sugar mill-
owners, they are likely to make some 
further concessi ens ·to·· them .' 

e ardin~ ' cloth, of course,· the 
standard cloth has nOW become the 
poor man's-I do not know-a sort 
of mirage.' Where is t a~ standard 
cloth? Who has. got the .responsibi-
lity for making it now except the 
mills· of the N.T.C.? Perhaps he 
could tell us what is the peri'ormance 
of the NTC mills, who have been 
saddled vyith the entire burden of 
manufacturing slandard ,doth, in this 
resp~ t in the last few months, bow 
much standard cloth is being produc-
ed, whether the production is going 
up and how it is being distributed, 
because the entire private sector ill 
the textile industry, thanks to your 
generosity, has been totally absolved 
of the responsibility of making any 
standard cloth; they complained that 
they did not make profits, and you 
said, "Allright; you need not make 
any standard cloth". Now, the pub-
lic sector mills are saddled with that 
responsibility. Does not matter; that 
is YOur policy. But now we want to 
.know what YOur production is and 
what you are dOing tor stepping up 
\.he output of standard cloth nd 
uistributing it effectively through the 
public distribution system. A couple 
Of days ago I found that the textile 
millowners have said that becausil 
of the hike in the price of coal which 
you have announced, and they ap-
prehend a further rise in case rail-
way freights are increased, they a.e 
\\l,ready saying, 'We will have to 
raise the general all-round prices.' 

Cloth and standard cloth-they are 
-not referring to the standard cloth. 
'They are not bothered about it. 

Then in coal, you have increased 
the prices, of course and you will 
say, 'We will have to do it in order 
to cut the losses of Coal India Ltd'. 
But Coal India Ltd. price at pithead 
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haa been increased by Rs. 26,84 per. 
tonne. 

SHRI JYOTIRM.OY BOSU: Plus 
RI, 100 as bribe. 

SHRI INDRAJIT GUPTA: -But 
what is the price you have to pay 
for buying coal outside? I am not 
talking about coking coal for ,steel 
plants and all that. I am talking 
about domestic coal, that is, non-cok-
ing coal. That is selling anywhere 
between Rs. 100-150 per tonne. You 
cannot get it anywhere except in the 
black market by paying this price. Is 
this not a fact? 

As for edible oils, I just quote a 
few lines from an editorial which 
had been written on the 9th of this 
month and published in the Economic 
Times-about the edible oil supply. 

"There is an apprehension in the 
country that what happened last 
year (1980) with regard to sugar 
is likely to happen in 1981 in the 
case of edible oils .... 

We all know what happened to 
sugar. You must tell us something 
about this now. The Economic Times 
says: 

"The edible oil situation in the 
whole country has gone out of 
gear. The consumer pays through 
his nose not only for groundnut oil 
but for several other edible oils. 
The most unwarranted restriction 
imposed by the Gujarat govern-
ment on the movement of oil out-
side the State has added to ~ e 

confusion. The Centre has 
not approved of this State 
measure but it has done nothing 
to make the State realise its obliga 
tions to neighbouring deficit Statea. 
The consumer has reason to be 
frustrated by the strange attitude 
of the Central Civil Supplies Mi-
nistry ... 

That means the Ministry over 
which Mr. Shukla presides. I quote: 

"Nowhere is the charge 01 non-
/ 

es,ential commoditie, (CA) 

performance of the ~t so 
irrefutable as in the MiDistry of 
Civil Supplies. ,During the last ;. 
few weeks there has beeIi Ii con-' 
tI:8-seasonal (not seas~l but 
contra-seasonal) upsurge in the pri_ 
ces of several' mass consumer items. 
But the Ministry's, attitude ~s 

been that of a passive' s~tator.' 
u ' . ' . I 

I do not wish to quote any, more 
such things which are' now'forcing 
their way to the forefront of national 
publicity. We are afraid that ecIible 
oil is going to go completely out of the 
reach of the common people 
this year just like su a~ went last 
year. 

You have imported large quanti-
ties of edible oils which are finding 
its way to the black market through 
the various retail outlets. Therefore, 
the prices of edible oils outside are 
anywhere between R.\;. 18, 19 and 2G 
a kilo. Anybody who is buying edi-
ble oil outside knows it .... 

Only a few weeks ago there was 
an announcement that the prices of 
60 drugs have been raised. I do not 
know which are those drugs. They 
have not enumerated them in the 
press communique except to mention 
that almost all the vitamins that 
people consume Vitamins A,  B, C, D, 
etc, are all included in these ~ 

drugs whose prices the Government 
has decided to raise. I want to know 
whether Vitamins are an essential 
commodity or not. What is your 
criterion? 

Then Sir, there is the Bureau of 
Industrial Costs '3nd Prices which 
every now and then makes recom-
mendations to the Government and 
they invariably recommend increas-
ing the prices on the plea that the 
manufacturers are not able to cover 
the cost of their production and get 
an adequate return. I want to know 
whether it is a fact that all these 
big drug manufacturers, foreign firms 
and their subsidiaries in this country 
are reaping huge profits and paying 
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fat dividends. If every few months 
the prices 'Of these drugs manutaotur.! 
ed by them aTe in rea~  it Will ~ , 
come" impossible for the common man 
to ~y any of these medicines and 
drugs.' These standard dru s ar~ 

they'tww to be 'brought within the 
Syst~ 'of controlled prices and l.1is-
tributio,l? I do not know. You should 
tell us what your perspective ls. I 
have spoken last time.-I do not 
want'to repeat all that-about paper, 
cement soap and all that, but the 
same' situation is prevailing and it 
is g'oing , to be so all the time,  I 
would just say that you would 
also take some lessons from the Ke-
rala Government.  I think your prede-
cessor has been honest enough to 
admit on the floor of this House that 
the best and most efficient public dis-
tribution system at present in this 
country is the one run by the Kerala 
Government, You should at least try 
to find out how they run it. It is not 
a magic wand that they are distribut-
ing these commodities. These are be-
ing handled by their public distrlbu-
tion system. The State Government 
have published their official booklet. 
I can give it to you if you like to 
read it. 

SHRI XAVIER ARAKAL (Ernaku-
lam) : This has been going on for 
many years. 

SHRI INDRAJIT GUPTA: We 
know that for many years there had 
been non-Communist Governments. 
Just look at the State Corporation 
there. In Kerala there is an Essential 
o oditi~s Corporation which is 
handling rice, wheat, wheat products, 
pulses, green gram, Bengal gram, black 
gram, spices, chillies coriander, vege-
table, sugar, tea, coffee, cement, pet-
roleum products; and other commo-
dities. They are procuring 18 items 
through their OWn civil Supplies De-
partment from various States; they 
are building up stocks for three 
months and distributing these 18 
commod1ties. The State Government 
is saying that because of the inabfli-
ty of other State Governments to take 
on the distribution of free-sale sugar 

through the public distribution Dta-
chinery the sugar price went as high 
as Rs. 12 to 18 a kilo whereas in 
Kerala. at no time, the fret!-sale 
.ugar price was as high as ~. 8  a 
kilo even in the private shops. 

So, all I wish to say in 
that it is not that these things 
cannot be done. The whole question 
is whether there is a will to do It Qr 
not· whether. there is a political will 
or ~ et er economically and financial-
ly, you have the courage to do It. 
Whether you are prepared to come to 
grips with the people who do not 
want to have an effective public dis-
tribution system, that is, the traders, 
the profiteers and the hoarders and 
soon. If they want to collect money 
from these people for rallies like the 
one we had yesterday, they can ,101 
do that. If they are not taking any 
firm measures there is no hope of the 
public dlistribution system working 
at all and, therefore, we are facing 
a very difficult and critical situation. 
I would like you to spell out some-
thing concretely as to what you are 
doing or what you are going to do. 
If you are not able to do anything 
tell us that also. We do not want this 
kind of a hopelessly vague statement 
which he has laid on the TablQ of the 
House. 

SHRI VIDYA CHARAN SHUKLA: 
My statement is not vague. It has 
touched upon the basic questions 
whiCh Shri Gupta and other colleagues 
have raised here. The purview of this 
ministry is only concerning essential 
commodities some of which are distri-
buted through the public dIstribution 
system. 

SHRI INDRAJIT GUPTA: I add· 
ressed the notice to the Finance Minis· 
ter. But, they have, in their (1WD wis-
dom transferred it to Mr. ShUkla. I 
did ~ot address it to him. I bave 
addressed it to the Finance Minister. 

SHRI VIDYA CHARAN SHUKLA: 
If it were a normal question on price 
rise' the FinanCe Minister would have 
handled it. You haVe mentioned ab-
OUt the essential commodities. This is 
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a matter which comes to me. I am 
going to answer it, 

MR. SPEAKER: Next time he will 
be careful. 

SHRI VlDYA . CHARAN SHUKLA: 
1 am going to answer. Mr. Gupta 
mentioned about the essential COInmO,-
dities like drugs etc. which are distri-
buted through the public distribution 
system. Drugs do not come within my 
purview. They are not distributed 
through the public distribution system. 
One Of the basic misunderstanding 
has been caused to Mr. Gupta by the 
paper which  he read. I would like to 
clarify the press report. 

Coming to the specific question 
which Mr. Gupta raised, I say that 
this is not a question of failure of the 
public distribution system. We want 
the cooperatives to come in. That is 
precisely -to fight the elements which 
Mr. Gupta has indicated. We want to 
hght the profiteer's, we want to fight 
the people who do the hoarding and do 
all kinds of anti-social things. It is for 
this reason that We have now institut· 
ed a policy in consultation with the 
State Chief Ministers and we have in-
dicated to them that the first element 
of profit should be taken out from the 
public distribution system completeJy 
so that in the wholesale side whereas 
the wholesalers can distribute or sell 
their products through the private 
traders, shops, the public distribution 
system shall not depend on the private 
traders fOr their outlets The State 
whole-sale trade for the' public distri-
butiOn system only will be handled by 
the civil supplies corporations that 
bave been set up in twelve States; 
other States are setHng them up. The 
State level marketing cooperatives that 
have been set up practically in all 
States are also lending a  helping hand. 

U .36 hrs ... 

[MR. DEPUTy·SPEAKER in the Chair} 

At the whole-sale level the commo-
dities are increasingly being handled 

and these commodities will be supplied 
by the state civil supplie's C«;lr:poriltions' 
as well as by the cooperative ar et~ 

ing federations etc. to their district 
units and to their retail outlets at a· 
price which will be miniinum and 
which will not put them in loss but' 
also will not give such prOfits that nor· 
mally the private trade looks for: So, 
this is On the whole-.5ale leve1. Let me' 
also clarify_ that it does not mean that' 
we are taking over the Whole-sale 
trade in essential commodities. The 
whole-sale trade in esse'ntial commo· 
dities for the private traders will go 
on as it is going on but from public 
distribution System the  element of pri-
vate trade is going to be taken away 
eventually in this manner. 

Similarly. when I speak about the 
cooperatives doing more of tne retail 
sale instead of the individuals it does 
nOt mean that there is any failure but 
it does mean if a private individual is 
given a ration shop to run then he has 
to make a livelihOOd out of it and if 
he cannot make a livelihood out 01 
the meagre profit that is allowed un-
der the law then he sometimes gets 
into such a world that he starts mak-
ing money out of unethical mean. To 
avoid this we have said let the coope-
ratiVe societies take over the retail 
sale so that they can function on a 
' no profit. no loss' basis. Sir in the 
report which Mr. Indrajit Gupta was 
talking about, probal;>ly it was not pro-
perly reported. I myself did not see 
any report to that effect in the news-
papers. What I had said was that in 
order to remain on the baSis of 'no pro-
fit and no loss' if they so like the mar-
keting federation of the particular 
trade concerned could provide them 
with statt sO that those people don't 
have to spend m oney Ot,l staff, they can 
spend money on god owns and shops 
and the people in the community who 
want to serve the consumers can form 
a cooperative society and can run'  a 
unit-that we fixed for ourselves-of 
two thousand persons for each fair 
priCe shop. In a community of two 
thousand we hope there will be seven 
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t~ eight persons who can come out and 
form a cooperative society not for 
making anY profit; they will have tbeir 
"wn sources of livelihood and they can 
distribute these commodities through 
t'heir shops and still not charge any 
. profit for their o ~ livelihood, This is 
what 'I meant by. introducing coopera-
tive societies in the public distribution 
system. It is going to iinprove the 
existing systerp. and not stagnate or 
make it any worse than what it is. 

SHRI INDRAJIT GUPTA: How can 
you prevent private traders controlling 
those cooperatives? 

SHRI VIDYA CHARAN SHUKLA: 
That is what we intend to do, In our 
discussions We haVe tOld the people 
that as far as possible it should be 
people who are not in this trade. If 
private traders have their own shop 
and keep running a cooperative shop 
then it will create problems. This is 
what we have discussed with them and 
I am sure that care will be taken to 
see that private shop keepers do not 
enter the cooperative field to do black-
marketing by tbe back door. 

Now coming to specific points,  I am 
sure. Sir, I do not have to keep on 
denying in a ritual fashion Whatever 

-Mr, Indrajit Gupta said about realising 
money from tbe people for holding  a 
rally. It is all political talk in which 
I do not want to indulge. I want to 
keep myself confined to the merits and 
to the points raised. I would say that 
Mr. Indrajit Gupta should not have 
mentioned theSe things because it 
takes away the seriousness of the 
whole thing that he has raised by 
levelling such unf-ounded unrealistic 
and wrong charges. 

Now, having disposed of all tho3e 
charges by my denial, let me come to 
the four points that he has raised. 
The first was about the sugar mills 
association asking for increase in 
their demand for free market sugar 
quota. Sir, we do not intend to change 
the present system, This is all 
that I now wish to say. If details 
are wanted, probably the Agri-
culture Minister who handles t~  
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subject will be able to give 'such 
details to the House. There is 
no i~tention on the part of the Gov-
ernment to change the present sys-
m, as I have stated earlier, 

As far as standard cloth is concern-
ed, as Mr. Gupta pointed out, it is 
mostly the NTC7'National Textile-
C(lrporation-who are making this. 
References were made to priVate sector 
nUlls now onou in ~ the contract. I 
can say this that the Government has 
taken this up very seriously; already 
the Commerce and Industries Minis-
tries have taken up the matter with I 

them, As has already been decided/ 
the production has to be shared pro-
portionately between the mills which 
ar~ run by the NTC and by the private 
sector. As far as the quantum of pro-
duction is concerned,  I wish to point 
out that the present quantum of pro-
duction is 400 million square metres 
per year; we want to take immediate 
steps to raise this by 200 mIllion 
metres straightway, ultimately taiting 
it upto 1,000 million metres, so that. 
tDe demand of standard cloth which 
is increasing day by day can be met 
in a proper way. 

Regarding coking coal, the position 
is this. The honourable House k.nows 
that Government are taking variOIl5 
steps to deal with this matter in :l 
proper way, There are, however, 
certain transport bottlenecks which 
are being faced which we are trying 
to sort out. 

Regarding edible oil, I could find' 
that this matter exercised the lnd~ 

of han. Members, most particularly, 
the hon. lV.embers from Gujarat. 
Apart from Gujarat, there are some 
other sources for groundnut produc-
tion like Raya1aseema and Te1engana. 
They are also badly affected due to' 
drought. So, the production of 
groundnut, which is the major or the 
most important component of edibie 
oil used in the country, has gone down 
substantially. The Gujarat Govern-
ment has DOt put any ban on inter-
State trade; they cannot put any ban 
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without the previous consent of the 
Central Government, 

(Interruptions) 

SHRI ABDl)L SAMAD (Vellore): 
The House wants to know when Mr. 
.Jyotirmoy, Bosu joined the Cabinet, 

MR. DEPUTY -SPEAKER: I think 
very recently! 

SHRI JYOTIRMOY BOSU: My 
:friend is changing the hat so often; 
.80, why cannot he change the bench 
at least once? 

SHRI VIDYA CHARAN SHUKLA: 
Because of this shortage or failure of 
groundnut, we are faced with a pecu-
liar situation. The Gujarat Govern-
ment had to take certain steps, They 
have put some kind of constraints on 
the movement of edible oil. We are 
s'l!riously considering questions like 
auanging import of edible oil in .;uch 
a manner that the country's require-
ment would be met properly and 110 
crisis of any sort is allowed to be 
c)'eated. 

AN HON. MEMBER: What about 
'PTices? 

SHRI VIDYA CHARAN SHUKLA: 
Price is connected with availability, 
It is not independent of availability. 
Groundnut price went up becaUSe of 
ibis problem which we faced; the 
price of other oilseeds were also affec-
1/ld in a similar way. These are the 
four points which I wanted to mpn-
1i Dn for the information of the House. 

SHRI ANANDA PATHAK (Dar-
jeeling): I have read the statement 
made by the hon, Minister. He has 
given his reply to the questions raised 
by the previous spea~rs  I am 
orry to say that he has failed to 
.~ e a satisfactory answer to the 
Bouse, In spite of the tall promises 
made by Congress (I) in their election 
manifesto, we find that the price3 of 
ell ential commodities are rising by 
leaps and bounds day by day. 

esaentiCII commoditie" (CA) 

I ~ant to' 'know' that. the basjc Prob-
lem is.' The hon. Minister has not 
stated the real cause for: this statt: of 
dairs, The statement tries. to throw 
the blame on the shoulders of the pre-
vic:>us Government and the previous 
-Government alSo used to blame 'the 
30 years of Congress rule, But neither 
Government had su ~ted the remedy 
to get over this problem. Both the 
Governments have failed to hold 'the 
price line and check the spiralling 
prices of essential commodities, I 
am sure the problem can be solved j.f 
the Government have political wilL 
Is 'it not a fact that the bankrupt eco-
nomic policy pursued by the ruling 
class for the last three decades is 
solely responsible for such a steep rise 
in prices of essential commodities? 
Is it not a fact that the crisis ridden 
capitalist path of development adopted 
by the ruling class ever since indepen-
dence is responsible for this situation 
today? In reality, the bankrupt eC:J-
nomic policy and the capitalist path 
of development pursued by the bour-
geoise landlord government in the 
interest of big capitalists and land-
lords is respons"ib1efor this sorry state 
(If affairs. 

Is it not a fact that the Government 
have totally failed to bring about 
economic equality so far, as a conse-
. quence of which the country has been 
landed into a serious economic crisis 
and dt'\pendence? Is it not a fact that 
the Government have failed to effect 
basic land reforms and ensure remu-
nerative prices for the products pro-
duced by the poor and marginal far-
mers? '[s it not a fact that the Gov-
ernment have given a blank cheque to 
the private traders, hoarders, specula-
tors, black-marketeers, landlords and 
money lenders to plunder our l'ural 
population and the working people 
who constitute more than 90 per cent 
of the population of the country? The 
Government claim that production is 
increasing every year, but we find that 
as production increases, the prices are 
also increasing and artificial shortage 
is always created. Why? Is it not a 
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fact that the t!lxation policy and defi-
cit budget "which cause inflation are 
alsQ responSible for rising prices or 

, eSsehtla1 ccimmodities? . . 
Is it not a fact that repeated increase 

in th!,! prices of petrol and petroleum 
products are responsible for rising 
prices Of . essential commodities? Is it 

. nQt a fact thilt in spite of the enact-
ment of a series of legislations, the 
Government have totally failed to 
curb the tentacles of manipulators, 
'profiteers, hoarders, speculators and 
blackmarketeers? In spite of all 
these, if the Government feel any res-
ponsibility .towards the people and if 
they have got political will, they can 
render some relief to the people and 
save them from the clutches of spirall-
ing prices. If they are serious enough, 
I want to know whether the Govern-
ment are prepared to consider the 
concrete proposals put forward by the 
Government of West Bengal in the 
interest of the whole country. If so, 
will the Government state whether 
they are prepared to take over the 
wholesale trade of all the essential 
c<>mmodities. like wheat, rice, pulses, 
.edible oil kerosene, sugar, course 
doth, coal, gas etc. and distribute them 
throughout the country through the 
public distribution system at the same 
time? I want to know whether the 
Government are prepared to set apart 
a special fund of Rs. 500 crores for 
ensuring effective procurement snd 
distribution of essential commodities 
to the people of all the States. Are 
the Government also prepared to 
set apart foreign exchange worth Rs. 
1000 crores for importing essential 
commodities and ensuring uninterrup-
ted supply and distribution of essen-
tial commodities. Lastly., are the 
Government prepared to abolish all 
taxation on essential comniodities as 
also life saving drugs? 

SHRI VIDYA CHARAN SHUKLA: 
The hon. Member has asked what the 
basic problem is and why the prices 
of the essential commodities are rising. 
As is well known to hon. Member, one 
()f the problems is shortages, As long 
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as shortages remain, we have to con-
trol and combat the prices, among 
other thklgs, through the public dis-
tribution system, and to the extent 
that we can make the public distribu-
tion system effective, we would be 
able to combat the price rise, This is 
the basic problem that we are trying 
to tackle. The hon. Member also 
asked me a series of question and he 
has mentioned the bankrupt economic 
policies, serious economic crisis, black 
marketing, profiteering etc, I nave 
already touched these when I was re-
plying to Shri Indrajit Gupta. 

The country is emerging out of a 
serious economic crisis. Of course, 
the effects of it are still there and we 
have to tighten up our belts to fight 
this out comp·letely. As far as the 
black marketing, hoarding and other 
things are concer ed, we have tigh-
tened up ' the law and the machinery 
so that these people can be tackled in 
as effective manner as possible, 

About the takeover ot the whole-
sale trade, as suggested by the hon. 
Member, and the West Bengal Gov-
ernment has also been saying some-
thing about it, we have no intention 
of taking over the whole-sale trade 
in any commodity, which is in the 
hands of private people. Whatever 
whole-sale trade relates to the public 
distribution system, that I have indi-
cated already, will be taken over 
eventually by the States Civil Sup-
plies Corporations and other bodies 
concerned with this. 

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): I was 
just listening to the answers given by 
the hon. Minister of Civil Supplies. 
It is really amusing that he has been 
repeating all the woros which his 
predecessors in this House spoke 
times without number, that they were 
trying to hold the price line, they 
were seriously concerned about the 
matter, and also they had been taking 
active steps for this. I remember 
when r first entered the House there 
was table thumping by the members 
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of the-ruling· party and they said tbat 
since ·Shrimati Indira Gandhi was 
there, everything would change· for 
the better including the economy. 
They promised that they would change 
even the economic laws. It seemed, 
they were telling nursery tales, and 
I do not know whether it was for· their 
internal . conSumption. They "aid, 
that there was a time when there was 
a good queen ruling the country, 
then a demon came and captured the 
power and 'everything went wrong. 
Now, the queen has come again and 
everything would be all right. This 
is what they said. As we know, one 
year has already elapsed and they 
have not been able to do anything. 
There has been galloping inflation. 
The rise in wholesale price index, in 
the year 1979, was 22.7 per cent or 
23 per cent, (Inten-uptions). 

The pet theory of the Government, 
as the hon. Minister was just now 
saying, is that there is shortage of 
things and therefore, prices are rising. 
I emphatically challenge this theory. 
In the 70s, there were some agricul-
tural failures, but only yesterday 
Shrimati Indira Gandhi told the kisans 
that it was because of their efforts 
that agricultural produce in our 
country had gone uP. 

She has pointed out that India is 
the .only country wnich has made a 
remarkable progress (Interruptions) 

It is a fact that our agricultural pro-
duction has gone up. When the pro-
dUction has gone up, ~ are t ~ 

\prices rising? Ho .... ' do you explain 
this? You said that the production of 
sugar last year was 38 lakh tonnes. 
The production ()f sugar this year 
wQuld go upto 55 lakh tonnes. 
Now the crushing season has 
begun. Why is it that in the 
Bombay market the wholesale prlce of 
sugar per quintal has gone up by Rs. 
20 to Rs. 25 when the production has 
gone up? What is their answer? What 
about edible oil? The production of 
edible oil may go down upto 5 per cent. 
There has been no appreciable influ-
ence On Supply dUe to this. Why are 
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t ~ pri.ces of edible oil going up? The 
answer is that the Government has 
been allowing the speculators to hoard. 
You are not ' seriously forbidding 
future trading. You are making money 
'available to the blackmarketee!s. Is 
it' not a fact that you are increasing 
the prices deliberately by administered 
prices. " You talk of OPEC countries 
and say that they have increased the 
price of oil. How is it that you have 
increased the price of oil of our in~ 

ternal production? What is the reason 
behind it? That does not justify e ery~ 

thing. 

You talk of cost push ·effect. Is it 'not 
a fact that the total money supply 
has increased; and since the total 
money supply is out-pacing the 
production, the prices are rising? 
Is it not a deliberate policy 
of your budget  which is responsible for 
the rise in prices? You have been hood-
~'in in  the people by telling them that 
you will have some sort of fair price 
shops. If you do not take OVQr the 
wholesale trade, how can you contain 
prices? If you do not give subsidy for 
essential commodities and make them 
available to the poor people how can 
you check prices and how can yOU 
make things available to the people a't 
a fair price'? You are not going to dO. 
this. You are going to give subsidy to 
the exporters, but you are not trying to 
"feed the people. You are not respon-
ding to the demand of the West Bengal 
and Kerala Government. It is the duty 
of.the Central Government to earmark 
at least Rs. 500 crores to subsidise 
es§ential commodities so that 70 per 
cent of the people who are living below 
the poverty line get at least essential 
commodities at a reasonable price. You 
ar~ not doing that. You are deliberate_ 
ly increasing the prices. 

You h'ive raised the price of coal. 
The explanation given by the hon. 
Minister is not only unsatisfactory but 
also misleading. You are not manag-
ing the coal industry properly aiter its 
taJce over by the Government because 
Of the misuse of the whole thing. Now, 
you are answerable to the people aDd 
to this House. You are saying that you 
are trying to open fair price shops. 
Please do. But if yOU do not control the 
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wholesale trade, if you do not mavage 
the economy in such a way that there 
is no additional money supply, how 
can you control prices? You blame the 
'J'anata rule. But is it not a fact that 
the prices in India have been increas-
ing ·siince the Congress Government 
came to power? Is it not true that it 
has been increasing since the Cong-
ress came in.1o power at the Centre? 
It is because of the economic policies 
of giving concession to multi-nation-
als, monopolists, traders, landlords and 
black-marketeers. 

(Interruptions) 

15 hrs. 

SOME HON. MEMBERS: Yes. 

SHRI gATYASADHAN CHAKRA-
BORTY: It is the hard truth. It is 
very difficult to consume it, I know, 
but have a  powerful stomach to con-
sume the hard truth. There are the 
realities and how you are trying to 
appease the black-marketeers has to 
be seen in the recent Ordinance. All the 
black-marketeers have been rewarded. 
You will make the black money white. 
What an example of the Government 
that works for black-marketeers. It is 
not  a Government working for the 
people. Have you seen the Kisans you 
have brought in Delhi? Have you seen 
their dress and food? It is a mockery 
that you have done to the people keep-
ing them in poverty and bringing them 
to Delhi to see ,the pomp and splen-
dour here. It is a shame. I want the 
Minister not to tell us the old hack-
neyed stories. He should tell us what 
poSitive steps they are going to 
take. 

(Interruptions) 

SHRI VIDYA CHARAN SHUKLA: 
The hon. Member, Mr. Chakraborty 
has given his hectic old lecture that he 
has been flinging for the last ten years. 
He did not like my flinging the old 
story. Anyway I will spare the House 
of the torture that he has given to the 
House. I will not go into all these 
things which he had mentioned. I will 
limit myself to the points in the Calling 
AttentilJn I\l0tice. Whatever questions 

3480 LS-l1. 

essentiat commodities (CA) 
I could pick out of his oration. I will 
give that information to the House. 

I must read for the benefit of hon. 
Members what I have given in my 
statement. I think in his excitement he 
does not remember what I mentioneCil 
in my statement about rise in price 
index and fall in it. with your permis-
sion,  I will read it out. I  have said that 
there has been generally speaking, 
moderation in the rate Qf inflation 
since August 1980. During the period 
April to July 1980 the average monthlY 
increase of the wholesale price ~nde  

was 2.6 per cent. However, during 
the subsequent months, August 1980 
to January 1981 the averas;ce increase 
was to the extent of only .21 per cent. 
There has been an increase 
of 1.7 per cent in January 1981 which 
has been mainly due to increase in the 
prices of petrol products. Before this 
I had said a basic thing-that in Jan-
uary 1981, all commodities wholesale 
price increase was 1'5 per cent over the 
year, that is, over the last 
year. In January 1980, that 
is during the previous Go-
Government's rule, the rise was 22.7 
per cent. This is the difference bet-
ween the prevIous Rule and the pre-
sent rule. We have been able to slow 
down the increase in prices from 22.7 
per cent, to 15 per cent. This has been 
a good achievement so far. 

Now, the hon. member mentioned 
about agricultural self-sufficiency. 
There has certainly been a great 
achievement by the Congress Govern-
ment that the country, from a deficit 
country has become a surplus country 
in foodgrains. That does not mean 
that we don·t have d.roughts. We do 
have droughts. We had very very 
serious droughts in 1979 and v,e are 
just coming out of the effects ot that 
drought. Because of that we have some 
difficulties in wheat, although with 
our efforts without importing any 
wheat we are trying to overcome the 
shortage of wheat and we are sure 
that by the time the new wheat arrives 
in the market, we will be able to 
manage, through the public distribu-
tiOn system of this essential commodi-
ty in a proper manner. 
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In oilseeds, there has been certain 
shortfall in the sense that the increase 
in the production of oilseeds has not 
been as fast as in the case of cereals. 
Because of this, we are facing serious 
difficulties. The oilseed production has 
gone up but not as substantially as in 
the case of cereals. Therefore, now, 
we are taking steps in consultation 
with the Planning connnission as well 
as the Ministry of Agriculture to see 
that the oilseed production in the coun-
try goes up by the end of the Sixth 
Five Year Plan in a manner that we 
do not need to import any edible oil 
and we become self-sufficient. 

About hoarders and speculators what 
the e ~r has said, that certainly his 
own Party line. His Government is 
not at aU interested to take a~tion 
against hoarders and speculators. When 
we asked them to take action against 
hoarders and speculators under the 
National Security Act, they refused -to 
do so. This creates problems for us. 

As far as crude and petroleum oil is 
concerned, the hon. Member ","as ques-
tioning, 'if the OPEC increase the price 
of the crude oil, why do we increuse 
the price of the crude oil produced in 
the country itself?' I thought that the 
hon. Member knew that we had an 
equalisation formula on oil prices. 
Even after doing equalisati<m we have 
to give subsidy to keep the oil pt'ice 
low. If we do not give any financial 
subsidy. Even after giving subsidy 
sel or kerosene. the price would be 
much higher. To keep the price down 
we al","ays give very large amount of 
subsidy. Every after giving subsidy 
this is the kind of price that we have 
been able to maintain. This is not of 
our doing. Since this is coming up 
with the international oil situation, 
this is having a serious affect on the 
price situation. 

SHRI SA TY ASADHAN CHAKRA-
BORTY: I do not know whether I am 
correct or not. But I have gathered 
from the Reserve Bank bulletin that 
the peak period of inflation was f)cto-
ber. Theil in November and December 
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it came down. But from the last week 
of December it started picking up. 
This year the inflation is estimated to 
be of the order of 20 per cent. Am I 
correct or not? 

You have been telling that you have 
been able to control it. That was true 
for two months Le. November a:Jd 
December. But right fIVm the end of 
December upto this period what is ~ e 

increase in prices? IS it not a fact that 
the economists have estimated-and 
YOUr Government is also thinking on 
this line-that there will be a rise of 20 
per cent inflation in our country? 

SHRI VIDYA CHARAN SHUKLA: I 
do not think this is a fact. But if he 
wants to really find an anSwer ,bout 
inflation, he will have to address his 
question to the Finance lVlinister. 
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SHRIMATI SUSEELA GOPALAN 
(Alleppey): Mr. Chairman, Sir, the-
hon. Minister is trying to give us a rosy 
picture of the future. But h.is expla-
nation, his statement as well as the 
reply that he has given does not tally 
with our experience. 

Even in the city of Delhi, the women 
have complained about the availability 
of wheat, rice, sugar and other essen-
tial articles and have gone to the ·Com-
missioner. She said, "We are giving". 
But the women are saying, "We are not 
getting". And he said, "We v;ill go 
and verify". Even MPs know that they 
are not getting the things. The public 
distribution system does not provide the 
essential commodities to the general 
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public. This is the reality of the situa-
tion. 

For example, as you know, Kerala is 
a deficit State. We are producing 
mostly cash crops. We have to get 
rice from other States. Recently-the 
Tamil Nadu Government has intensified 
the procurement and, as a result of 
that, the sup~ly of rice to Kerala has 
worsened and even with the best pub-
lic distribution system in Kerala, we 
could· not prevent rise in the price of 
rice in the open market. It went up 
from Rs. 250 to Rs. 390. The Govern-
ment of Kera1a came forward to sup-
ply additional 5 kg. of rice to every 
card-holder besides the existing ration. 
The pertinent questiOill that we are ask-
ing the Central Government is: whe-
ther they are prepared to procure 
these things through the civil supply 
depots and supply to the deficit States 
so that they can distribute these things 
there? For this specific purpose the 
Kerala Government has requested !he 
Central Government to provide Rs. 10 
crores so that at least !th of the trade 
they can handle. At present, t ~ 

Kerala Government has calculated 
that in all the essential commodities, 
Rs. 160 crores worth of transactions are 
taking place. !th of that, that is, 
upto Rs. 40 crores of this can manage 
through the public distribution System. 

They can reduce the prices. That we 
know by experience. During the last 
Onam festival we have supplied all 
the essential ' commodities, including 
vegetables, and the prices have come 
down. During this time bonus and 
other things were paid to the workers 
and unemployment benefit to the un-
employed youth and pension to agricul-
tural workers. In spite of all these 
things, ",-hen naturally prices will go 
up in the market, Government came 
forward in time to supply essential 
commodities to the people. They could 
control the prices. That is why the 
Kerala Government have specifically 
come .forward with a scheme before the 
Central Government to giVe them 
Rs. 10 crores as loan at reduced rate 
of interest--the same rate which they 
are giving to the Civil Supplies Corpo-
htlon. It the Kera1a Government gets 

timely help they can reduce the prices 
at least bY 20 per cent. That is the 
mtnimurn calculation. Therefore, 1 
would like to.. know what the Govern-
ment  p roposes to do in this matter. 

The second point is regarding the 
esst!ntial articles. We are getting al-
most all the items from outside. In our 
State, the crops mostly· grow are tbe 
cash crops. We want all these com-
modities to be purchased by Civil Sup-
plies Depots in other states and we can 
take it over. In this respect also, Cen-
tre's help is required. Otherwise, we 
cannot do it becaUSe of the non-avail-
ability of the articles. The price of rice 
has gone up by 30 per cent. The State 
Government came for\\-ard and gives 5 
killos of rice per ration card. Still, we 
are unable to contain the price of rice. 
YOur help in this regard is required 
and I want to know what is your an-
swer in this m atter. You can adopt 
this scheme on All India level. If this 
is proved, successfull you can ask other 
States also to adopt this method for 
containing the prices. If you ~ ple ent 

this scheme there is no need for black 
laws and can prevent black-marketing. 
You are saying that only Kerala, Ben-
gal and Tripura have not implemented 
these black laws. We are not imple-
menting these laws. But, you had jm-
p1emented. Are there instances in 
other States where you have contained 
the prices by arresting these people. 
Simultaneous distribution of things is 
the moot important thing. I want to 
know what concrete measures you have 
taken in this respect. Kerala Govern-
ment has put before you a proposal. 
What is the reaction of the Government 
to it? 

SHRI VIDYA CHARAN SHUKLA: 
The procurement of cereals and sugar 
is done by the Food Corporation of 
India. They supply according to quotas 
fixed by Depar.tment of fOOd to various 
States. If Kerala State has any diffi-
culty regarding rice as the Hon. Lady 
Member indicate, I think it should be 
taken up by the Kerala Government 
with the Ministry of Agriculture. I 
am sure they will try and set it rl,ht. 



g35 Train accidents (st.) FEBRUARY)7, 1981 Train accidents (st.) 336 

[Shri VidhYa Charan Shukla] 

As far as the question of Rs. 10 
crores scheme is concerned, as far as 
my Ministry is concerned, I have not 
seen any such proposal or any demand 
from the Kerala Government. They 
may have given it to some other De-
partment but when it comes to my 
Ministry, I will certainly look into 
tlvely. 

On 11th February, 1981 at about 02.52 
as far as public distribution system is 
c:oncerned and, therefore, VI"e have no 
hesitation in helping them as far as 
possible in this matter. 

About implementation of laws, the 
Hon. Lady l ~e er conceded that their 
Government are not implementing 
these laws. But she asked whether in 
other States where the laws are heing 
implemented, results are produced. 
The answer is yes. If we had not 
implemented these laws in other 
States, the conditions would have heen 
worse. 

AN RON. MEMBER: Pu ~  distribu_ 
tion sysh'm should be strengthened. 

15.32 hrs. 

STATEMENT RE TRAINS ACCIDENTS 
BETWiEEN KATTANDA PATTI AND 
VANIYAMBADI STATIONS AND 
BETWEEN DURAUNDHA AND C'HAI-

NWA STATIONS 
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THE MINISTER OF RAILWAYS 
(SHRI KEDAR PANDEY): Sir, With 
deep anguish, 1 apprise the House of 
two unfortunate train accidents which 
took place on the Southern and North 
Eastern Railways on 11 th February, 
1981 and 15th February, 1981, .cespec-
tively. 

On 11th February, 198\,at about 02.52 
hours, 20 Up Trivandrum-Madras Mail 
collided with the rear of Jolarpettai-
Tondiarpet Up empty oil tank special 
between Kettandapatti and Vaniyam-
Dadi stations on ffie Jolarpettai-Madras 
double line broad gauge section, about 
200 kilometres from Madras. As a 
result the engine of 20 Up Mail and 7 
coaare's next to it derailed of which 5 
capsized, fouling the Down line. In 
the meantime, 69 Down Madras-Erode 
Yercaud Express carne from the oppo-
site direction and collided with the de-
railea coaches of 20 Up Mail. Conse-
quently, the engine and 3 coaches of 
69 Down also derailed of which 2 cap-
sized. 

I regret to say that 24 persons were 
killed and another 52 injured of whom 
14 sustained grievous injuries and 38 
simple injuries. Included among the 
23 dead bodies so far identified, were 
those of the Driver Assistant Driver 
and Under Guard df the ill fated 20 
Up Mail, the Guard of the tank speci!!l 
and the Un er Guard of 69 Down Ex-
press. They had many years of service 
ahead of them. 

Un receipt of information about the 
accident, Medical Vans from Jolarpet-
tai, Arakkonam and Madras were 
rushed to t ~ site. Railway doctors 
from Katpadi, J olarpettai Per3 .llbur, 
Bangalore and Madras al~o prot:eeded 
to the site immediately. The services 
of Civil doctors from Vaniyambadi, 
Vellors and Madras were also availed 
of. The General Manager, Southern 
Railway, accoll";Janied by Heads of 
Departments rushed to the site to 
supervlSe relief and rescue operations. 
Minister of State for R'ailway accom-
panied by Chairman, Railway Board 
and Member (Mechanical), also pro-
r.~~ to the site of accident. 


